
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

(Under Sections 14 and 15 read with Section 18(1) of the NGT Act, 2010) 

O.A. No. 75 of 2025 

 
Durai Varathan and Anr.       ….Applicant  

v. 

District Collector, Tiruvannamalai and Ors.    …Respondents  
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1.  21.07.2025 RTI reply from 4th Respondent with 
translated copy 
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Certified to be a true copy of the original 
Dated at Chennai on this the 31st day of July, 2025 

 
   Through   

     
 

            
     

   A Yogeshwaran 
       Counsel for the Applicant 

      Ph: 9566254546  
      Email: yogeshwaranadv@gmail.com 
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TRANSLATED COPY 

Tamil Nadu Pollution Control Board 

From 

Kalaichelvi 

Public Information Officer/ 

District Environmental Engineer. 

Tamil Nadu Pollution Control Board. 

District Collector's Complex, 

Tiruvannamalai - 606 604 

 

To 

Mr. Senthamizhchelvan. 

99, Pudupalayam village. 

Crystal Circle. 

Tiruvannamalai District 606751 

 

Letter No.: K.T.N.U - (12)/ Massupo/ Thanamakava/ Th.Malai/ TAAUS/ 2025 - 
Date. 21.07.2025 

Sir, 

Sub: Tamil Nadu Pollution Control Board - Tiruvannamalai - Petition 

received under the Right to Information Act - 2005 - Provision of 

information - Regarding 

Ref: Your application under the Right to Information Act, 2005 was 

received in this office on the date: 24.06.2025. 

 

In accordance with the Right to Information Act, 2005, the information 

requested by you in Ref. 1 is provided as follows. 
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Sl. No.  Information requested Details  

1.  Permissions for the 

Sewage and Faecal 

Sludge Treatment Plant 

at Survey No. 224/1, 

Village No. 99 

Pudupalayam, Polur 

Taluk, Tiruvannamalai 

District  

It is hereby informed that till date 

(21.07.2025) no approval has been given 

by the Tamil Nadu Pollution Control 

Board for the establishment of a faecal 

sludge and sewage treatment plant at S. 

Nos. 224/1, 224/3, Pudupalayam village 

Polur Taluk, Tiruvannamalai District. 

 

It is hereby notified that any appeal under the Right to Information Act, 2005 

may be filed with the following Appellate Officer. 

Appeals Officer 

Associate Chief Environmental Engineer. 

Tamil Nadu Pollution Control Board, 76, Mount Road, Guindy 

Chennai 600 032 

Public Information Officer/ 

District Environmental Engineer. 

Tamil Nadu Pollution Control Board 

Tiruvannamalai 
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